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09-08-2017 - CP(IB) No. 356/KB/2017 - Jai Balaji Industries Ltd. Vs. Jai Venktesh
Concast Pvt. Ltd.

ORDER

The Ld. Lawyer on behalf of the Operational creditor is present and the Ld.
Lawyer on behalf of the Intervenor/ Objector is also present.

The Intervenor/ objector has submitted that he has filed one intervening
application and it is leamnt that the same is under defect, and prayed for fime
to cure the defect.

The Office is directed to issue notice to the Corporate Debtor also.

Fixing 31-08-2017.

MANORAMA KUMARI
MEMBER(J)




